FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. TRILOK SECURITY SYSTEMS INDIA PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Trilok Security Systems India Private Limited
2. Date of incorporation of corporate debtor December 13, 2005
3. Authority under which corporate debtor is | Registrar of Companies, Vijayawada
incorporated / registered
4, Corporate Identity No. / Limited Liability | U74920AP2005PTC048418
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered Office:
office (if any) of corporate debtor #6-8-1227, NGO's Colony, Khadi Circle, Tirupathi,
Andhra Pradesh- 517501, India
6. Insolvency commencement date in respect of | January 18, 2022
corporate debtor
7. Estimated date of closure of insolvency | July 17,2022
resolution process
8. Name and registration number of the insolvency | Mr. Gopikrishna Byadigera
professional acting as interim resolution | IBBI/IPA-001/IP-P00206/2017-2018/10406
professional
9. Address and e-mail of the interim resolution | Address: 2-2-271/73/1, Plot No.73, Lakshmi Enclave,
professional, as registered with the Board Phase 2, Near Sanjive Reddy Garden, Macha Bolarum
City, Hyderabad, Telangana-500010, India
Email id: bgopikrishna2000@gmail.com
10. | Address and e-mail to be used for | Address for correspondence: 2-2-271/73/1, Plot
correspondence with the interim resolution | No.73, Lakshmi Enclave, Phase 2, Near Sanjive
professional Reddy Garden, Macha Bolarum City, Hyderabad,
Telangana-500010, India
Email id: trilok.cirp@gmail.com
11. | Last date for submission of claims February 1, 2022
12. | Classes of creditors, if any, under clause (b) of | N.A.
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | N.A.
act as Authorised Representative of creditors in
a class (Three names for each class)
14. | (a) Relevant Forms and Relevant Forms for the submission of the claims can
(b) Details of authorized representatives | be downloaded from https://www.ibbi.gov.in/

are available at: N.A.

Notice is hereby given that the National Company Law Tribunal, Amaravati Bench has ordered the commencement
of a corporate insolvency resolution process of Trilok Security Systems India Private Limited on January 18,

2022.

The creditors of Trilok Security Systems India Private Limited are hereby called upon to submit their claims with
proof on or before February 1, 2022, to the interim resolution professional at the address mentioned against Entry

No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 21.01.2022
Place: Hyderabad

Sd/-

GOPIKRISHNA BYADIGERA

Interim Resolution Professional of

Trilok Security Systems India Private Limited
IBBI/IPA-001/1P-P00206/2017-2018/10406
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Kadapa police
collect ¥1crfrom
CABviolators

Fines collected from 1.29L people, cops warn
of cases under Disaster Management Act

EXPRESS NEWS SERVICE
@ Kadapa

CRACKING down on two-wheel-
er riders flouting Covid-19
norms, the Kadapa police have
collected %1.18 crore as penalty
from violators since January
2021.

Police said the amount was
collected from 1.29 lakh people
for breaching Covid protocol,
such as not wearing face masks.
The district police decided to
crack the whip after it was no-
ticed that several members of
the public ignored the adviso-
ries issued by the State and Cen-
tral governments on Covid-ap-
propriate behaviour.

To strictly enforce the Covid
norms among two-wheeler rid-
ers, Kadapa Superintendent of
Police (SP) KKN Anburajan in-
structed the district police offic-
ers to carry out special drives to
ensure that riders adhered to
the Covid safety norms and
protocols.

The officer said strict action
would be initiated against those
violating Covid norms.

“Criminal cases will be regis-
tered under the Disaster Man-
agement Act against those shops

Month Challans Amount
January 1,748 1,49,990
February | 430 38,550
March 5,728 4,76,050
April 23,045 18,77,900
May 18,224 13,62,900
June | 10,046 7,90,050
July 8,707 1,15,100
August 20,038 18,11,700
September 9,241 9,24,100

October 8,742 8,74,200
November 6,104 2,10,400
December 8,306 8,30,600

and commercial establishments
failing to implement Covid-ap-
propriate behaviour on their
premises, and individuals ven-
turing outdoors without masks
would be penalised,” the SP
added.

SP Anburajan requested the
public to cooperate with the po-
lice department and follow safe-
ty norms.

TWO EAST GODAVARI SCHOOLS MAY CLOSE AFTER
13 STUDENTS, TEACHERS TEST POSITIVE

Kakinada: After eight students and five teachers recently tested positive
for Covid-19, Kartenikona ZP High School and Chinthalameraka MPP
School may be closed for a few days, the district education officer said,
adding that parents were reluctant to send their wards to schools due to
high Covid spread. Similarly, Peddapuram, Razole and a few other police
stations were facing a staff shortage as several personnel went under
home isolation after they were diagnosed with the virus.

A plastic sheet forms a wall between a car driver and passenger in Vijayawada | pRAVINDRA BABU

TTD EO asks
for Anjanadri
plan by Feb 15

EXPRESS NEWS SERVICE
@ Tirumala

TTD executive officer Dr KS
Jawahar Reddy has asked offi-
cials concerned to come up
with a concrete action plan for
the development of Anjanadri
before February 15.

It may be mentioned here
that the TTD had declared An-
janadri as the birthplace of Ha-
numan, citing evidence from
puranas and sastras collated
by a team of scholars.

Meanwhile, the Ankurar-
panam of Sri Yagam was held
at Sri Krishna Mukha Manda-
pam in Padmavathi Amma-
varu temple at Tiruchanoor on
Thursday evening. The Yagam
will be performed in the tem-
ple after almost five decades.

Ex-NTPC staffer held for
trying to cheat Tirupati MP

EXPRESS NEWS SERVICE @ Tirupati

THE urban police arrested two
persons for attempting to cheat
Tirupati MP Dr Gurumoorthy
recently. Urban superintendent
of police Ch Venkata Appala
Naidu said one Dr Abhishek,
posing as a staffer at the Chief
Minister’s Office, called the
Tirupati MP and told him that
the Central Government has
sanctioned I5 crore grant
through Khadi and Village In-
dustries Commission.

He further asked the MP to
choose 20 beneficiaries and
send their names along with a
payment of %1.25 lakh for each
beneficiary as challan charges
to a bank account so that the
grant could be released.

Suspecting that something
was wrong, the MP confirmed

with the CMO if there was a
staffer named Dr Abhishek. On
learning that there was no such
employee, the MP complained
to the Tirupati Urban SP.

Alipiri police swung into ac-
tion and arrested both the ac-
cused at Tirupati on Wednes-
day evening.

One of the two accused was
identified as Thota Balaji
Naidu, aformer NTPC employ-
ee who was sacked.

He hails from Tenali and is
an accused in 50 cases. The oth-
er accused, Mekala Abhishek
(22), hails of Srikakulam
district.

Tirupati SP Venkata Appala
Naidu commended Alipiri sub-
inspector S Jayachandra and
circle inspector B Devendra
Kumar for nabbing the
accused.

TEMPLE
RITUAL

The ankurarpanam of Sri Yagam was held at Padmavathi
Ammavaru temple in Tiruchanoor on Thursday evening.
TTD board chief YV Subba Reddy said the yagam is being
performed at the temple after almost five decades

3,136 crore given to
16.96 lakh beneficiaries:
Minorities corporation

EXPRESS NEWS SERVICE @ Vijayawada

ANDHRA Pradesh State Minorities Finance Corporation
(APSMFC) chairman Sk Asif said loans to the tune of
Z3,136 crore were given to 16.96 lakh beneficiaries under
various schemes through the corporation.

Asif on Thursday administered oath to the newly-elect-
ed corporation directors Mughal Mohammad Gouse Baig
(Ashok Nagar, Anantapur district), VM Mahin (Puttur,
Chittoor), Sheikh Nilofar (Kanchipally, Prakasam), Mo-
hammad Nasir (Vizianagaram) and Meha-
runnisa Begum (Tanuku, West Godavari )
at a program held in the city .

Asif noted that the government’s wel-
fare schemes did not stop even during
the pandemic.

“No other government has provided
support to the minorities at such a large
scale in the past. Also, the government gave
Muslims the highest priority as many MLAs, MLCs, min-
isters and deputy chief ministers are from the
community.”

On the occasion, the women directors thanked Jagan
Mohan Reddy for giving them the highest priority and 50
per cent reservation to women in the nominated posts.
Urdu Academy director Abida Begum, Minority Welfare
Department Additional Secretary Rose Latabai, Vice
Chairman and MD Aleem Basha, Muslim minority lead-
ers and others were present.
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CHANGE OF NAME

I, K.LAKSHMI (existing name
of spouse as per NOK) is the
legally wedded spouse of Ex
No 2588471H, Rank : HAV,
K.BHUSEKARA REDDY. Presently
residing at D No. 4-30001, Balaji
MNagar, Greamapet, Chittoor 517002,
AP changed my name fram
K. LAKSHMI to B.DHAMALAKSHMI
(Proposed New Name of spouse)

= B Y B i L ™
I, Ex-frmy Ma: ITHIBTEN, Rank: HAV, Mame ya» . F C | | E
SHAIK JAKEER HUSSAIN | Sk Shak M- . W o = L, W, :
hammead Huzaain, Reskdent of H Mo 1-81, Ped- B o Pl el
dazar, Maddur Villags, Panyam Mandsl, Komood
| tive EV fl‘ Bal Engi '

Cisk, A.F . India, L staie thal, In e Sy servics
Resonds, my son nama manbensd 2 FARHAMN
IngtaAd of SHAIK FARHAN HUSSAIN (Aadhsar
alan Engineering Private
Limited, Bengaluru, which
manufactures a range of

noe 7643 BOZT ETD mnd Date of Bidhe 13-11-
20055 | reciss] apanlies Flesse consicar
amnd ractdy my son nama as BHAIK FARHAN
HUSSAIN (ressans of change], Vide. afdaaet
no: 2984 534563 dated OTIO12032 bhafore
advocain Pasupuletl Vedamtham | Advocate K
heotary, Saroomagar, AR, Distinl, T5-B0007%

A-" thE I"IEWE. I'his is ter kind  Inlormabon ol &l conparmed ﬂlﬂl}triﬂ} lI'rrE_._L]..l 1{"1'.';?5 e I‘ill‘l'i*
ust - shaws, cargo mobility, agriculture
Log h':.‘l“mli:; I::"I;S e m— use spravers, public utility vehi-

cles, ice cream vendor vehicles, veg-
etable vendors’ vehicles and more
seems to be taking innovative appli-
cation of the usage of EVs pretty
seriously

Keeping away from the over-
crowded scooter market, they
seem to focus on the mass market
with value for money products.
“The focus is really on the people
who use vehicles for their daily
bread and butter, such as Cargo
movers or various types of ven-
dors,” said N Balakrishnan,
Founder and Director of the
company.

The company has devel-
oped vehicles that are useful
for simple cargo transport at
just about 35 paise per km and
Es.150/- per day to be paid for the
bank finance. The vehicle carries
450kg and comes with a 4-year war-
rantv* (conditions apply). “That’s
why it is called Vishiwas" he said.

The same platform has been de-
veloped into vegetable vendor vehi-
cles, ice cream and chilled drinks
selling vehicle. “The uses are nu-
merous and very soon you will find
more of our models hitting the
market,”said Balakrishnan.

The vendor vehicles are designed
to enter into any small lane and
they can fold up or expand. They
can pull 200-250kg pay load and go
around 125km for every charge at 35
paise per km.

The company has obtained all
regulatory and subsidy approvals
has already sold more than 100
vehicles. It has a decent order bag
and is negotiating some big deals at
the moment. There are some export

I, SHAIK BEEBI Wio. Shaik Saleam
Basha, residing in D.Mo; 8-686-A, Mom:
rabad, Guniakal — 515807 of Ansntapur
District, &.F, India In my Pass Porl [bear-
ing Mo. FOBSZESI) my & my Husband
namas  wrongly maniioned as SHAIK
BEEBI (Aadkaar Mo GETO A710 BI65)
WId, SHAIK SALEEM BASHA (Aadhaar
Mo 5521 S35 8147 instasd of SYED BIEI
WD, SYED SALEEM |, Hence | requesting
lo concarming Sasharilies pleass acoapt
Ihis alfdavil and kindly consider my & my
Hustand namss SHAIK BEEB]I WO, SHAIK
SALEEM BASHA. “ide alfdavil na: THAA
419040, deted 192401-2022, Sworn Defons
notary W, HEMADRI, Advocase & Notary,
Gunilaksd, Araniapur District, AP This is
for kiret sfarmation of all coroemed

Gudisa hill rampant,
says activist group

EXPRESS NEWS SERVICE @ Rajamahendravaram
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FAMOUS for its picturesque views, Gudisa, the only
grassland tourist destination in Andhra Pradesh, at-
tracts large number of tourists, especially during
winters.

Many tourists, however, disregard the law of the
land by lighting campfires and littering around their
trash, which are strictly prohibited in the reserve for-
est located 110 km away from Rajamahendravaram and BELEVANT PARTICULARS :

45 km from Maredumilli in East Godavari agency. o

Rights Watch AP President Akkisa Balu told TNIE | dhetslor _
despite it being prohibited people generally stay a o Aoy e il St
night in the location and indiscriminately dump plas-
tic and liquor bottles that injures wild animals.

He demanded that the state government ban tourists’
visits to Gudisa as their “cruel acts harm the local trib-
al culture and the wild animals.” He said forest offi-
cials and local police should keep an eye on the move-
ment of tourists, who are generally from the two
Telugu states.

Tourism to the Gudisa hill was stopped for a month
last year as animals were found to be consuming the
plastic waste.

“Most of the tourists are just plain careless. After
many groups recently visited Gudisa, plastic pollution
has only increased despite officials advising them not
to use plastic products. A check post was also set up at
the entrance of the hillock,” he observed.

In 2021, ITDA project officer Adithya Praveen had
imposed prohibitory orders under section 144 and set
up the check post to prevent tourists from entering the
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Kamala - Flexible Multi use EV cart

Our vehicles are very
useful for milk and FMCG
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transportation through
substantial cost
reduction.
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EV industry will evolve and

a big market will develop

in the due course of time.

We are here for a long-term.

The production, which is now
about 300 vehicles a month, will
soon move to North Karnataka in
Bagalkot District. The capacity
will be about 50,000 vehicles of
various types.Young entrepreneurs
have indeed started dreaming big
in India. The vehicle is Made in
India and a reflection of

B5-E-Rickshaw

[ w17, 2022

“The vehicles have received good
response and we will want to be in
the less glamorous market. | am
looking at the 125 crore aam jania...
as the Prime Minister Narendra
Modi always says. They are a huge
opportunity ,” he said, who wants
to make life better for everyvone by
saving more and easing hard labor.
“*There is profit in that too,”

| Bddress: 22TUTAN, Plot Mo 73, Lakshmmi Enclave,
| Phasa 2, Mear Sarjive Reddy Garden, Macha Bolanim
City, Hyderabad Telangara-800010, India
| | Email Id; bgopknshra200EEgmal.com
Addness and a-mall o be wsed Ior | Address lor cormespondence: 22271731, Plot Mo 73,
aomEspondence wih the nienm | Lakshime Encieve, Phass 2, Mear Sanjive Reddy Gardan,
resofmion prolesscnal Macka Bolarum City, Hyderabad , Teksngena-S00000,
| | India, Emadl id: frilok. cimi@gmail com
11| Lasi |_.1&IE I'l_.l' Sl.l:!|-"|-3‘5i'.||'.ul_|:|-:|i'|'= | February 1, 2022
2.| Classas of creddars, if any, under |BLA
Clausa () of sUn-saction o5a) Jl
sacdion 21, ascerlained by the

rienm nesoiudion prafessonal e f ; ] 3
place during the second Covid wave. .| Names of Insoivancy Professiindls | negotiations also going on. Balakrishnan noted. Atmanirbhar Bharat,
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| cizss {Thve names for each class) | Balan Engineering is the only Balan Engineering Private Limited

company offering 4-vear warranty*
(conditions apply) to customers
for its products.

“EV industry will
evolve and a big market
will develop in the due
course of time. We are
here for a long-term.

The production, which
is now about 300 vehi-
cles a month, will soon
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repraseniaives ane avadabie al;

Palervant Famms for the submisson of the daims can be
dowrinaced from hinps: (e iohl gosiny

EXPRESS READ

APSRTC offering 20 per cent discount on
ticket fare from V’wada to Bengaluru

Vijayawada: Andhra Pradesh State Road Transport
Corporation (APSRTC) is offering a 20 per cent discount on
ticket fares of Vennela and Amaravati services to Bengaluru

from Vijayawada, In a note issued here on Thursday, RTC Date: 21.01.2022

regional manager M Yesu Danam the 1,890 fare for the PUSCE: TN 24/

daily Vennela service (3870 has come down to ¥1,490. GOPIKRISHNA BYADIGERA
interim Reselution Profeassional of

Trilok Security Systems india Private Limited
1BELIPA-001 IP-PII206/2017-201 81 0406

¢

move to North Karnataka in
Bagalkot District. The capacity
will be about 50,000 vehicles of vari-
ous types. Young entrepreneurs
have indeed started dreaming big
in India. The vehicle is Made in In-
dia and a reflection of Atmanirbhar
Bharat,” said an enthusiastic
Balakrishnan.

Molce i |'IE'I'E|.'I:|I' Qnen that the Mational {.':-:l"l'll:lﬂ.l"l:" Law Tnkbunal, Amarayall Bench has
ordesad the commencement of a corporate insalency resolution process of Trikek
Security Systems India Private Limited an January 18, 2022,

The craditors of Trilok Security Systems India Private Limited ane heraby called upan o
submt thedr clasms with ﬁ\"l:ll:lf an or baftore F‘B‘DTUBFH’ 1, 2022, 10 tha Intarkm resoduton
profassional at the address mentioned against Entry Mo, 10,

The Firancal Craditors shall submit thalr caims with proot by alecironic means I:ll'l'-'g'. All
othiar craditors may submit tha claims with proof in person, by postor by glectronic maans
Submission of Talse ﬂ.l'l'l'lltltﬂdll"lﬂ prm-T: of claim shall ut‘l:a:tpunalllus.

Vishwas - E-Loader Vehicle

For trade enquiries, call 9740996670 / email: balanengg2019@gmail.com

epapEl : new“nexpress.:m
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BEFORE THE MOTOR ACCIDENT
CLAIMS TRIBUNAL AT
BANGALORE (SCCH-23)

MVC NO. 2708/2020
K. Gopalaiah ... Petitioner

.V/s-
Cholamandalam MS Gen Ins Co.
Ltd. and another ... Respondents
NOTICE TO THE SECOND
RESPONDENT

T. Sanjeeva, R/at D No. 3-76,
Pujagani Palli Village, Punganur S.0,
Chittoor-517247, Andhra Pradesh.
(RC owner of Autorickshaw No. AP-
39-TC-7251) ... Respondent 2
Whereas the petitioner has
instituted the above claim petition
against you claiming compensation
amount of Rs. 40,00,000/-(Rs Forty
Lakhs only) together with cost and
interest for the injuries sustained in
the Motor Vehicle Accident
occurred on 13-02-2020 at about
04.00 PM by Autorickshaw No. AP-
39-TC-7251 belonging to you, near
Aditya engineering College on
Madanapalli- Punganur Road, NH-
42 Valasapalli Village Andhra
Pradesh. Hence take notice and
appear before SCCH No. 23, on
28-02-2022 at 11.00AM in person
or by a pleader duly instructed and
able to answer all material questions
relating to the claim petition.
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In default of your appearance on the
date and time aforementioned the
petition will be heard and disposed
off by exparte.

Given under my hand the seal of the
courton 27-12-2021.

By order of the Court, Assistant
Registrar, City Civil Court,
Bangalore.

Advocate for Petitioner: Asha .A
#6, 2nd Floor, Naidu Layout, Next
to Golden Park Apartment,
Devarachikkanahalli Main Road,
IIM Post, Bommanahalli,
Bangalore-560076.
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